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Nau Oalhi thia tha 17th Day af flay, 1994.

Han*bla Hr, Juatiea S. K. Dhaan, Viea-Chaiman
Han*ble fir. B.N. Ohaundiyal, flambar(A)

Sh. Hukam Chand,
S/a Sh. Laehhman Das,
R/a B-1, Ramesh Nagar,
Nau Dal hi.

(Thraugh Sh. P.L. fliarath)

var sut

1. Sh. R.K. Takkar,
Chiaf Saeratary,
Gavt. af Natianal Capital
Tarritary af Dal hi,
Alipur Raad,
Delhi.

2, Dr<. A,K. Gupta^fan,
HatAana Azad Had ibal Gall

. New Oalhi-2.

(Thraugh Sh. S. Adlakha)

Patitianar

Raapandan ts

ORDER (ORAL)
dalivarad by Han*bla fir. Dustiea S. K. Dhaan, Uiea. Chairman

Tha learned caunael far tha patitianar admits

that an 16.5.94 tha applicant has received a ehaqua

af Rs.57,47^- fram the reepandants. It is stated

at the Bar that tha pa^Hiamit bimaelf is a Drawing

and Disbursing Officer. Ue take it that the directiens

given by the Tribunal have been fully cempliMi with.

Accerdingly, this applicatien is dismissed.

The net ice issued te the respendents is discharged.

Ne casts.

(B.N. DHOUNDIYAL)
flEflBER(A)

/vv/

(S.^DHAON)
UlCC CHAIRFIAN


